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As no regular bench is functioning at Cochin, in view to facilitate easy and quick

disposal of Appeals and Petitions, for the time being, a virtual bench wauld be

organized frequently. lf any litigant (Assessee/Revenue) desires that their Petition or

Appeal be heard virtually, they may intimate to the registry so, on email or by letter.

Those Appeals and Petitions would be heard expeditiously, virtually. This arrangement

will continue till the functioning of the bench regularly. There would also be a touring

bench with prior intirnation.
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